
RAJASTHAN HIG H COURT. JODHPUR

ORDER

No.Estt.(RJS) I 17 12025 Date:- 31 .01.2025

ln terms of the State Government's Order No, F.26(55)/Nyay/2015 part lV

dated 12.03.2024, FOUR (3+1) ADVANCE GRADE INCREMENTS are hereby

granted to the following Judicial Officers on account of possessing Post-

Graduation in Law (LL.M.) and Doctorate in Law (Ph.D.) with effect from the date

mentioned against their names:-

S.NO. NAME OF OFFICERS
SARVA DR,

u.t.D.
NUMBER

AGls DATE OF GRANT
OF AGls

1 MOHIT SHARIVA RJ0641 Three

01 07.2016

2 SHARAD KUIVAR VYAS RJ0644 Three 01 .01 .2016

01.01.2016

3 VIVEK SHARI\,1A RJ0650 Three

One 01 01.2016

4 SII\,1PLE SHARIVA RJ0656 Three

One 01 .01 .2016

5 JAGDISH KUNTAL RJ0657 Three 01.01.20 t 6

One 01.01 .20'16

6 VEENU NAGPAL RJ0673 Three 01 .01 .2016

One 01 01 .2016

7 IVAHENDRA K SINGH SOLANKI RJ0694 Three 01 .01 .20't 6

One

8 MAHENDRA KUIVAR GOYAL RJ0695 Th ree 01 .01 .2016

One 01.0'1.2016

o RJ07'17 Three 01 .01 .2 01 6

One 01.01 2016

RJ0720 Th ree 01 .01 .2016

One 19.07 2018

11 I\,lAHENDRA SOLANKI RJ0721 Three 01 .01 .2016

One 16.02.2019

DUDA RAM KHOKER RJ0737 Three 01 .01 .2016

One 20 12 2017

13 LEKHPAL SHARI!1A RJ0751 Three 01 .01 .2016

One 30.05.2017

14 PRIYANKA PAREEK RJ0757 Three 01 .01 .2016

One 1 5 06 2018

15 IVANOJ TIWARI RJ0801 01 .01 .2016

One 05 01 .2021x2

'10.

12.

SAROJ SINWAR

IVANISH KUIMAR AGARWAL

01 .0't .2016

One

0'1.01 .2016

One

01 .01 .2016

16.09 2016

Three



s.No. NAME OF OFFICERS
SARVA DR.

16 NEHA GOYAL RJ0854

17

18 RICHA CHAYAL. RJ0929

19 PAWAN KUt\,4AR BISHNOI RJ0961

PIYUSH JAILIA RJ0982

MUKESH KUI\,4I\R RJ0990

22 SURABHI SINCH RJ0999

23 SIIVAAGARWAL RJ1016

24 AIVIT KU I\iIAR KARWASRA RJ1027

SAROJ KUIVARI CHOUDHARY RJ1088

26 NEERU SONI RJ 1 097

27 KALPANA PAREEK RJ 11 52

28 RJ1181

NEELAIVI SULABH JAIN RJ1193

30 SONIYA PURVA RJ1212

Note:-
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BY ORDER

DATE OF GRANT
OF AGls

01 .01 .2016

19.10.2020

01.01.2016

03.03.2018

01 .01 .2016

23.08.2018

01 .01 .2016

01 .01 .2016

01 .0'r .2016

14.07 2020

01 .01 .2016

20.08.2019

0'1.01 .2016

06.01 2023

20.02.2016

20 02 2016

16.02.20't6

04.08.2016

04.08.2016

04.08.2015

27.08.2017

09.04.2017

10 05 2022

09.04.2017

18.03.2020

09 04 2017

08.01 .2018

05.04 2019

RE.3IST

20

21.

29.

u.t.D.
NUMBER

AGI:;

RICHA KAUSHIK RJ0857

Thre-.

03 04.2024

IVAHESH KUIVAR KUMAWAT

Threc 09.04.2017

One

"The advance increment shall be available when the Officer is promoted from
Civil Judge to Senior Civil Judge and from Senior Civil Judge to District Judge
cadre also at ACP stage,
The advance increments shall be availahle in the District Judge Cadre from
District Judge (Entry Level) to Disttict Judge (selecti<rn Grade) and from
District Judge (Selection Grade) to District Judge (Super Time Scale)"

\
ENERAL



No. RJS-Estt./Misc./2003/594 Date;- 31 .01.2025

Copy fonvarded to the following for information and necessary action:-

'1 . The Principal Secretary to Government, Law DepartmenlCum-Legal
Remembrancer, Rajasthan, Jaipur,

2. The Accountant General, Rajasthan, Jaipur.
3. The Secretary, Lokayukata, Sachivalaya, Jaipur.
4. The Registrar-Cum-Principal Private Secretary to Hon'ble the Chief

Justice, Rajasthan High Court, Jodhpur/Jaipur.
5. The Registrar (Vig.)/(Admn.)/(Rules)/(Class. )/(Exam.)/OSD(F&l)/

OSD (Computer), Rajasthan High Court, Jodhpur and Registrar HQ.
at Delhi.

6. The RegistrarOum-CPC, Rajasthan High Court Bench, Jaipur.
7. The Registrar (Admn.), Rajasthan High Court Bench, Jaipur with the

request to drstribute the copies of this order to all the Judicial Officers
posted in the Registry at Jaipur Bench, Jaipur.

8. The Member Secretary, Rajasthan State Legal Services Authority,
Jaipur.

9. The Director, Rajasthan State JudicialAcademy, Jodhpur.
10. District & Sessions Judges concerned with the direction to circulate

the order amongst concerned officers.
11. Deputy Registrar (Accounts), Rajasthan High Court, Jodhpur/Bench,

Jaipur.
12. Concerned Treasury Officers.
13. Computer Cell, RHC, Jodhpur with the direction to upload on the

Personal File/Jr. Actt.-RJS Estt./
Service Book Clerk/ IVIisc, Clerk-RJS Estt./
Pension Cell/Sub. CourUBudget. REGISTRAR GENERAL

3

official website of the Rajasthan High Court.


